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e CENTARAL ADVINISTRATIVE TRIBINAL

ALLAHABAD BENCH, ALIAHABAD

Dated: Allahebad this the 27th Day of April 2000,
Coram: Hon'ble Mr, S. Dayal, Member (A.)

Hon'ble Mr, Rafiquddin, Member (J.)

Qriginal Application No,1142 of 1992

Sri R,P. Srivastava

g S/0 Late Sri Radhec Prasad Srivastavea
_ R/0 187/4, Vijey Nager, Kenpur,
eee Applicant
Counsel for the epplicant- Sri Rakesh Verme g
3 * Versus
1, thion of India through Secretary (Food), Ministry
of Food & Civil Supplies (Department of Food)
Krishi Bhavan, New Delhi, -1
2, The Director, National Sugar Institute, Kanpur, ia
2 fointe Responﬂhntsq i
2 Counsel for the respondent- Sri A. Mohiley
CRDER
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(By Hon'ble Mr, S. Dayal, Member (A.) )
e

This application has been fil for gssufance



the post of Accounts Officer in the pay scale of

v
s, 2,000 to 3,500 gZef@tion with consequential
bensfits from 23/12/9C., That is the date on which

he became eligible for the post,

Z, The claim of the applicant was that the
respondents were trying to fill up the post of

Castes
Accounts~E@< Of f icer from amongst Schedule/Candidetes

WS ~

anc that the postarequirad to be filled up from the

mace for the first time after amendment to recruitment
rules for the post. The DEC proceedings held for the
post remeined under sesled covered till dete &s
mention=d by both the lesrnasd counsel, In the meanwhile
Lhe applicant has &S retired b%mml%ervicei\hder the
circumstences the relief claimed by the spplicant cannot
be allowed, The application is therefore dismissed.

tio order 4s to cost,

/T. Joshi/
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